
Written Answers CHAITRA 10, 1899 (SAKA) Written Answers 70

under DISIR during the emergency ex- 
cept economic offenders and those in-
volved in violent acts.
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Payment of Pension to 
Fighters

Freedom

87. SHRI ANNASAHEB GOTKHIN- 
DE: Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) the monthly and annual ex-
penditure being incurred by the Gov-
ernment on payment of pension to 
freedom fighters; and

(b) the State-wise figures of bogus 
pensioners that have come to the 
notice of Government so far and the 
action taken against them?

THE MINISTER OF HOME AF-
FAIRS (CHAUDHURI CHARAN 
SINGH); (a) The figures of annual

expenditure on payment of pension to 
freedom fighters are as under: —

Year

1972-73
1973-74
1974-75
1975-76

1976-77

Actual
expendi-
ture

(Ra.
in crcrea)

0-63

1632

22*96

24-11

25-00 
(anticipa-
ted)
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The avearge monthly expenditure 
during the year 1976-77 is about 2.01 
crores.

(b). Complaints have been received 
against individual freedom fighters 
that they have managed or are trying 
to get pension by furnishing incorrect 
and false information/evidence. Such 
complaints are examined promptly 
with reference to the available records 
and in doubtful cases a reference is 
made to the State Government con-
cerned for verification and early re-
port. In cases, where there is & strong 
presumption that the freedom fighter
i6 not entitled to get pension, action is 
taken immediately to suspend the pen- 
mon pending further investigation. If 
©n completion of the enquiry, the pen-
sion is found to be wrongly obtained, 
it is cancelled and necessary action 
regarding recovery is taken. Where 
it is found that the person concerned 
adopted fraudulent means to obtain 
pension, State Governments are asked 
to consider the desirability of prose-
cuting the person concerned.

A statement showing the number of 
complaints received, cases in which 
pension has been suspended, number 
of cases in which pension has been 
stopped or restored and the number 
of cases pending disposal statewise is 
laid on the Table of the House. [Plac-
ed in Library. See No. LT-104/77].

Set up in Andaman & Nicobar Islands

88. SHRI MANORANJAN BHA- 
KTA: Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether Government propose 
to provide popular set up in the 
Union Territory of Andaman & Nico-
bar Islands; and

(b) if so, what will be the pattern?

THE MINISTER OF HOME AF-
FAIRS (CHAUDHURI CHARAN 
SINGH): (a) and (b). The Govern-
ment has yet to take a decision in the 
matter.

Industries in Andaman and Nicobar 
Islands

89. SHRI MANORANJAN BHAK- 
TA: Will the Minister of INDUS-
TRY: be pleased to state:

(a) whether Government propus? 
to set up more industries in the bac k-
ward areas; and

(b) if 30, whether any special con-
sideration will be given to the entre-
preneurs to set up industries in An-
daman and Nicobar Islands?

THE MINISTER OF INDUSTRY 
(SHRI BRIJLAL VERMA): (a). Yes, 
Sir.

(b) The Andaman and Nicobar Is-
lands have been declared as an indus-
trially backward area and special in-
centives like financial assistance on 
concessional terms, relief in income- 
tax, free technical consultancy *ervi- 
ces, subsidy on fixed capital invest-
ment, transport subsidy etc. are avail-
able to the entrepreneurs setting up 
industries in Andaman and Nicobar 
Islands. Benefits under the Rural In-
dustries Project Programme are also 
available to these entrepreneurs.

Amnesty to Political Prisoners

90. SHRIMATI BIBHA GHOSH 
GOSWAMI: Will the Minister of 
HOME AFFAIRS be pleased to state:

(a) whether Government propose 
to declare an amnesty to all political 
prisoners detained and convicted in 
all the State* in the country;

(b) whether all warrants of arrests 
will be withdrawn and cases institut-
ed against workers and leaders of 
political parties will be withdraw! ; 
and

(c) whether sentences of all wo-
men political prisoners will be com-
muted and they will be freed?




